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INTRODUCTION 

I, the Chairman, Estimates Committee, having been authorised 
by the Committee to submit the Report on their behalf, present this 
Twenty.Seventh Report of the Estimates Committee on action taken 
by Government on the recommendations contained in the Ninety. 
Fourth Report of the Estimates Committee (Third Lok Babha) on 
the Ministry of Defence (Defence Research and Development Or-
ganisation)-Defe'nce Metallurgical Research Laboratory, Hydera-
bad. 

2. The Ninety-Fourth Report of the Estimates Committee was 
presented to the Lok Sabha on 24th March, 1966. Government fur-
nished replies indicating action taken' on the recommendations on 
27-8-66, 12-9-66 and 25-11-66 .. Further information on Government's 
replies to some of the points was called for from the Ministry on 
different dates in 1966 to 1967 and the last communication furnish-
ing such further information was sent by Government on the 2nd 
April, 1967. Government's replies were considered by the Study 
Group 'E' of the Estimates Commitree on 28th JuJ'y, 1967. The Draft 
Report was considered by the Study Group 'E' on 29th November~ 
1967 and adopted by the Committee on 7th December, 1967. 

3. The Report has been divided into the following Chapters:-

I. Report. 
n. Recommendations which have been accepted by Govern-

ment. 

n. Recommendations which the Committee do not want to pur-
sue in vi~w of Government's reply. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the Ninety-Fourth Report of the Estimates 
Committee (Third Lok Sabha) is given in the Appendix. It would 
be observed therefrom that out of 31 recommendations made in the 

(vii ) 



( viii ) 

"Report, 29 recommendations i.e., 94 per cent have been accepted by 
Government and the Committee do not desire to pursue two recom-
mendations i.e., 6 per cent in view of Government's reply. 

NEW DELm; 

P. VENKATASUBBAIAH, 
Chairman, 

Estimates Committee. 

"The 26th December, 1967/Pausa 5, 1889 (Saka). 



CHAPTER I 

REPORT 

The Committee are glad to observe that the recommendations con-
tained in their Ninety Fourth Report (Third Lok Sabha) on the 
Ministry of Defence- (Defence Research and ~velopment Organisa-
'1ion)-Defence Metallurgical Research Laboratory, Hyderabad ·have 
been replied to by Government in time and to the Committee's satis-
faction. 

~38 (All) LS--2 



CHAPTER D 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (Serial No.1, PllJ'8I'1'Ilph No. 10) 

The Committee wouZd like it to be noted tha.~ whtle the expendi-
ture on research and development! relati<ng to defence, erpreBled i'R! 
terms of the total defence ezpen.<iirure in USA, UK and. USSR it 15 
peT cent, the con'eBpOflding figure fM India is only 1 per cent. They 
feel that to make defence Tesearch really effective --and 'USeful, the-
budget allotment fM research should be augmented to the ertent ,.e"-
quited for reaching the take off level . 

• 
REPLY OF GoVERNMENT 

While comparing percentages of expenditure on R&D to total' 
Defence Expenditure in USA, UK and USSR with India, it is sub-
mitted that it should be borne in mind that expenditure on R&D in: 
other countries like USA, UK and USSR includes expenditure on 
research and development _ work on nuclear devices, satellite and 
space research and vehicles to cover inter-continental distances etc. 
As far as India is concerned, it is accepted that 1 or 1i per cent of the-
Defence Budget is not adequate for research and development. At 
the same time the expansion should -be such as to ensure that the 
increasing number of scientists required are available to fill the-
posts and the increased expenditure thus results in legitimate ex-
pansi~ of activities. Our efforts are and will continue to be towards-
expanding R&D activities as fast as possible. The table below gives; 

2 
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the expenditure incurred for the last 4 years, and the foreign ex .. 
change component and expansion of scientific manpower:-

Year Total Expen- F.E. Strength of Scientific! technical 
diturc (Rs. in lakhs) personnel 
(Rs. in lakhs) 

1962-63 5,24 '00 46 '06 1061 

1963-64 7,36' 13 71'2S 1136 

1964-65 8,39'3 1 103'88 1165 

1965-66 9,72'86 86'55 1193 

Ministry of Defence u, o. No, 15 (2I)!6~/D (R&D), dated 31st October 1966, 

FURTHER INFoRMATION CALLED FOR BY THE COMMl'n'EE 

Government's reaction to the last portion of the recommendation 
that tithe budget allotment for research shOuld be augmented to the 
extent required for reaching the take off level" ma.y be indicated 
'in "clear wards. 

[Lok Sabha Secretariat O.M. No. 5/5(1) 66-EC II, dated 2/8 
February 1967]' 

FURTHER REPLY RECEIVED FROM GOVERNMENT 

Government accepts in principle that the budget aUot-
ment for research should be augmented to the extent required 
for reaching the take off level. The time during which this can 
usefully he done, however, d'epends on the. availability of quali-
fied ,scientific manpower and adequate industrial and technological 
base. These factors are not uniformly good in all areas of activity. 
Moreover, the need for augmentation of research in certain areas 
like radar and guided weapons is more urgent than in others. 
Availability of foreign exchange is also a limitation, The Gov-

. ernment, therefore, agree to a steady augmentation of the R&D 
Budget, till the take-af'f level is reached, but this will be achieved 
over years of time consistent with the conditions prevailing in the 
country at present. '_ 

2. With regard to the table showing figures of total -expenditure 
and foreign exchange expenditure given below the earlier reply, 
it may be stated that final figures have since been available from 
Controller Genera} Defence Accounts final compilation/D.F.A. (B) "S 



4 
registers, The previous table may be substituted by the follow-
ing:-

Year 

I 

1962-63 

1963-64 

1964-65 

1965-66 

Manpower· 

Total expenditure' 
(Rs, in lakhs) 

,2 

524'01 

736'14 

840'32 

973 '10 

Foreign exchange Strength of scientific! 
(Rs, in lakhs) technical 

personnel 

3 4 

55'97 1061 

67'37 Jt36 

101'97 1165 
, 

86'16 1193 

In addition to what has been shown above, there are develop--
ment progranunes financed out of lA.F, budget like HF-24 deve-
lopment project and other programmes financed O1.\t of the research 
and development budgets of public sector undertakings like Hal. 
BEL etc, II necessary, eXpenditure figures relating to ,such pro-
j~ will be collected and sent to the Estimates Committee, 
[Min, oJ Del, O,M. No. Admin/RD-30jOI04/66/3827/D (R&D), dated 

24th April, 1967.] 
'----------- ---_._-_.------

-At the time of factUal verification, the Ministry of Defence vide their letter No. 
15(22)/67 fD(R&D) dated the 8th December. 1967 have furnished the following figuIes:-

I 

1962-6] 

1963-64 

19!f)4-6s 

1965-66 

Manpower 
._---- -----

. Total ex-
~enditure 

(Rs. in tuhs) 

2 

52 4'01 

736'14 

839'32 
97]' 10 

Foreign ex- Strength of 
change (Rs. scientific 

in lakhs) technical 

3 

56'39 
68,81 

103'72 

90'34 

personnel 
(G87.etted) 

4 

1061 

1136 
116S 

1I9 3 

NOTI!-The changeS in the FE figures is due to the inclusion of NCR amount also, 
The figures now shown correSpond thoae Ihown in Page S of the 12th Report 
of the E5timate~ Committee, 
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Recommendation (Serial No.2, Paragraph No. 16) 

The Committee are not fully convinced with the reascms advanced 
JOT shifting the Laboratory from Ishapore to Hyderabad. They realise 
that the accommodation then available at Ishapore was inadequate 
particularly for the needed expansion and development of the Labo-
ratory. Yet the Committee feel that before deciding the change 
hastily and before shifting the equipment from Ishapore, the Govern-
ment should have considered among other things (i) the locational 
advantage likely to be achieved from the proximity of metal and 
metallurgical industries, (ii) the dislocation to be caused in the re-
search and development work undertaken in the Labo,ratory, (tii) 
benefits rendered to and to be derived from Ordnance Factories near 
lshapore, (iv) the availability of proper accommodation at Hydera-
bad for putting the equipment and machinery to use and to avoid 
keeping these idle for a pretty long time, and (v) provision of power, 
water, residential quarters etc. 

The Committee consider that in locating the Defence Metallurgi-
cal Research Laboratory at Hyderabad the Government shOUld have 
ensured the prompt provision of the pre-requisites of the Laboratory 
e.g. proper accommodation, power, water etc. This deserved special 
consideration because of the shift~ng taking place after the ChiMse 
aggression which made it imperative to avoid any suspension of and 
dislocation in the work of defence research. At any rate, if the De-
fence MetaLlurgical Research Laboratory had been allowed to re-
main at Ishapore, the dislocation of work during the em,ergency con-
S'~quent upon tne ,,~:'fti'rl,a of the laboratory would ha'l'e been avoided 
during the emergency. The Committ~e, however, recom'lnend that 
m future Government should give careful thought and consideration 
to all aspects and also lay down defi:ntte criteria before finally decid-
ing upon the location of the Defence R&D Laboratoneg/EstabU,"'" 
ments. 

REPLY OF GoVERNMENT 

Noted. 

[Ministry of Defence O.M. No. 15 (21) /66/D (R&D), dated 12-9-1966J. 
Recommendation (Serial No.3, Paragraph No. 21) 

The Committee consider it unfortunate that the Government had 
not given due consideration to these important matters at the time 
when the decision was taken to retain a Defence Metallurgical Re-
search Laboratory Cell at Ishapore. They feel that if the Cell is ex-
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pected to fUlfil the tasks assigned to it. the question of providing the 
necessary equipment and facilities as also the authortty and status 
may be examined by Government at a very early date. The Com-
mittee hope that Government would examine the whole matter 
1.v-ithout further delay as assured by the Scientific Adviser so that 
the Cell at Ishapore is of real help to the users. 

REPLY OF GoVERNMENT 

The Government have already approved the purchase of equip-
ment and machinery at a total cost of approximately Rs. 1 crore, with 
a foreign exchange element of Rs. 84 lakhs for the expansion of the 
Defence Metallurgical Research Laboratory. The requirements of 
the Ishapore Cell will be met from these. 

As regards the vesting of authority to the Cell, Government 
orders have been issued declaring the Cell at Ishapore a self-account. 
ing unit and authorising the Director, DMRL, Hyderabad to re-
delegate his financial and administrative powers to the Officer-in-
Charge of the Cell. As regards the status, the Cell is already headed 
h}; an officer of the rank of Director Grade II who is on the pay· 
scale of Rs. 1600-1900. 

In view of what is explained above, the Cell at Ishapore will now 
'be In a position to fulfil the tasks assigned to it. 

[Ministry of Defence a.M .. No. 15 (22) /66/D(R&D), dated 11-10-66]. 

Recommendation (Serial No.4, Paragnph No. 23) 
I 

The Committee are not satisfied with the present arrangement 
which leads to a great deal of administrative delay, difficulties i'l'l the 
discharge of the allotted work and consequent inconvenience to t1u~ 

staff. T1Le Committee understand thllt unless aU accounting docu-
ments are countersigned by the Director, DMRL, Hyderabad, they eto 
not have any validity in the eyes of Controller of Defence Accou.nt! 
(Southern Command), Poona. The Committee have been surprised 
to learn that the accounts of the Cell, which is so near to Calcutta, 
have to be a.udited by the CDA (Southern Command), POOna and 
1'!ot by the aDA (Factory), Calctu.tta. They ~com.m.e-nd that all these 
matters may be examined by the authorities conCerned, at an early 
date and suitable steps taken to eliminate unnecessary hardship to 
the staff, difficulties to the administrative authorities and handfcopl 
to the smooth working of the Cell. 
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REPLY OF GOVERNl\4ENT 

Government orders have been issued declaring DMRL Cell at 
lshapore as a self-accounting unit. The Director of the La'boratory 
has been authorised to re-delegate his financial and administrative 
powers to the Ofticer-in-Charge of the Cell. The Controller of De-
fence Accounts (Fys) Calcutta and not Controller of Defence 
Accounts, Southern Command, Poona, will audit the accounts of Utis 
Cell in future. These will obviate the inconvenience caused to the 
administration and the staff and ensure smooth working of the 
>cell. ~ "i .• *-·i1'iifil 

[Ministry of Defence O.M. No. 15(22)/66/D(R&D), dllted l1.10.66J. 

Recommendation (Serial No.5, Paragraph No. 25) 
The Committee consider thllt it win be Cldvcm.tllgeow to secure 

the advice and experience of the best tlllents IIvllilclble in the countTJI 
jor the D.M.R.L. Advisory Committee in the interest of the La.borll-
tory as a whole. They, therefore, suggest that the desirability of 
having a specialist from the privllte sector irnfustry on the Defence 
MetllllurgiclIl Research Laboratory Advisory Committee may be con-
:sideredby the Government as such II represen.tlltion win ensure 4n 
independent and critical approach to a problem, which can as well 
act as a stimu.lant to the work of the Laboratory. 

REPLY OF GOVERNMENT 

Government agree with the Estimates Committee that D.M.R.L . 
.Advisory Committee should have the advice and experience of best 
talent in the country including the private sector. 

AccordilIgly, Dr. D. P. Antia, Director, Union Carbide Ltd .. 
··Calcutta and President, Mining, Geological and Metallurgical Insti-
·tute of India, has been appointed as a member of the D.M.R.L. Advi-
sory Commit~. 

[Min.istry of Defence O.M. No. F. 15(21)/66/D (R&D), dated 12-Y. 
1966.] 

Recommendation (Serial No.6, Paragraph No. 26) 
The Committee do not feel hawy about the poBition stated in thia 

para. They conaider that if the Defence Metallurgical ReaeaTch 
Laboratory Advisory Committee is to t-lfil its objectives with which 
it has been set up, the Advisory Committee should meet more fre. 
quently in future. The Commit:tee feel that the ruZe TegaTding the 
freque)'I,cy of the meeting of any Advisory Committee should indicate 
the minimum number of meetings in a year rather toon put a cd? 
ing on the number as hClS been done in the p-resent C4Se-"not moTe 
:than twice a year". 
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The Committee hope thai the matter will be examined by G017 

ernment at an early date. 
REPLY OF GOVERNMENT 

The orders regarding the frequency of the meetings of DMRL 
Advisory Committee have been revised to ensure 'Lhat its meetings 
cal! now be held not only twice a year, but oftener, if necessary. 

[Ministry of Defence O.M. No, 15 (21 (66) /D (R&D) dated 27th 
August, 1966.] 

Recommendation (Serial No.7, Paragraph No. 29) 

In view of the fact that the functions and activities of the 1,ariou.< 
Research and Development La.boratories/Establishments have inp 

creased considerably, the Committee are of the view that the ap· 
pointment of a Governing Council as envisaged in the Model COll!1htu. 
tion for each major R&D Laboratory/Establishment would be a step 
in the right direction. The Committee feel that this arrangement will 
help the Laboratory in selecting the research projects and irn promot· 
ing expeditioos completion of research projects assigned to them and 
in administrative work so that the Director and othel' research. 
workers will find more time to devote to technical and sdetltific 
work. The Committee hope that an early decision wilL be taken in 
the matter, 

REPLY OF GoVERNMENT 

Noted. The Model Constitution as a whole is under consideration. 

[Minist'll of Defence O.M. No. 15/21 (66) ID (R&D) dated 27th 
August, 1966.] 

Recommendation (Serial No.8, Paragraph No. 32) 

The Committee partly ag1'ee that the shortage of properly equipped 
technical and scientific research personnel in the Defence R&D Labo-
ratories/Establishments is due to the general shortage of technical 
and scientific staff in the country. In tlhis connection, they u.ould 
like t.o refer to the information given by an em.inent Metallw'gist 
that the country is not short of technical and scientific lItaJ! but what 
is lacking is the machinery which can locate and recognize talent, and 
take good care of them and enthuse them with confidence for nation·' 
lntildmg tub. The Committee feel that the scienti8ts in the country 
do not have proper encouragement and facilities to pursue advanced 
studies. Besides, they have to work under great handicap on. account 
of bureaucratic rules and procedures. Because of this, some of the 
ben brains of the country go abroad and in many cases set~e there-
out of a sense of frustration and th.e Committee think thQ,t this drain 
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of the scientific talents of the nation sho1lJd be checked 'at an ea1'[Y 
date. In the Committee's view at '/.east a pa-rtinl -remedy lies in the 
improvement of conditions of wo-rk inctuding the facilities in the 
Research Laboratories and salaries. The Committee recommend that 
concerted efforts should be nuu:le by Government to locate scient:ific 
and technical talents in the count-ry by offering them all possible 
facilities and better ca-reer prospects. They ju.-rther -recommended 
that as a long-term measure to remove the shortage in the SUpply 
of properly trained scientists and. technologists, the Defence R&D 
Organisation, the Council of Scientific and Industriar Research and 
the Education Ministry should make an assessment of the nation's 
requirements of scientists and technologists for each Plan period and 
to make the necessary arrangement for their training within the-
count-ry and if necessary also abroad. 

REPLY OF GOVERNMENT 

Noted. 

The Estimates Committee's recommendation has :been brought to-
the notice of the Ministry of' Education, CSIR and the Manpower 
Directorate of the Ministry of Home Affairs. The Defence R&D Coun-
cil also have constituted a Committee with Scientific Adviser as 
Chairman and representatives of the Ministry of Education and CSIR 
as members ~o examine available avenues for the training of Defence 
scientists in specialised fields in the higher Institutes of Technology 
in the Country. 

While there is shortage of metallurgists at present, steps are heing 
-taken to increase training facilities in teaching institutions so that 
adequate number of graduate engineers and diploma engineers will 
be availabl"e shortly. The present shortage is expected to be met 
within the next 2-3 years. 

[MinistTy of Defence O.M. No. 15/21 (66) /D (R&D) dated 12th 
September, 1966.] 

Recommendation (Serial No.9, Paragraph No. 33) 

In this connectiOn the Comm~ttee would like to observe that while 
the Defence Metallurgical Research Laborato-ry Cell has some ex-
perienced technical officers on its strength who do not have full 
time work, the Headquarters Defence Metallurgical Research Labo-
ratory at Hyd.erabad has a number of· young scientists with little 
experience. The Committee suggest the desimbility of Foviding ade-
quate training for these young scientists so that they can undertake 
serious research in as short a time as possible. 
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RFPL Y OF GOVERNMENT 

Defence Metallurgical Research Laboratory officers and staft 
~vailed of training at the following places in India during 1965:-

(a) Atomic Energy Establishment, Bombay. 
Safety aspects in Industrial application 
of, Radiation Sources 1 officer 

(b) Central Electro-Chemical Research 
Institute, Karaikudi. 
Electroplating Course 1 NGO 

(c) CIA, Kirkee 
Basic ~rmament Training 2 NGOs. 
Course. 

DMRL would further avail of training facilities in the Ordnance 
Factories, Atomic Energy Establishment, National Metallurgical 

"Laboratory, Hindustan Aircraft Ltd., Hind'UBtan Steels Ltd._ and 
other institutions. 

Training Abroad. 
5 members of DMRL are already undergoing training in the 

various metallurgical fields in France. The period of their training is 
-approximately one year commencing from August, 1965. Also a case 
for training 11 more staff members of DMRL abroad has been sanc-
tioned. Of these 6 individuals proceeded to France in July, 1966. 

In addition 1 Senior Scientific Officer Grade II from DMRL would 
proceed to UK shortly for one year's training in Metallurgy. 

US authorities have recently agreed to provide facilities for parti-
cipation of 3 metallurgists from DMRL in their research work on 

.different facets of metallurgy. Action is in hand to finalise 1he selec-
tion of suitable scientists for availing these facilities. 

[Ministry of Defence O.M. No. 15/21 (66) ID (R&D) dated 12th 
September, 1966.] 

Recommendation. (Serial No. 10, Paragraph No. 34) 
It is evident that no systematic norms of work toad h4ve BO far 

been laid down for any categories of the staff. The Committee con-
sider that fixing of such norms is very eBBentiaZ for efficient and 
economical utilisation of staff. They recommend that steps should 
be taken by the Defence R&D Organisation to determine, as far as 
possible, the norms of work for all categories of stcrD particularly 
for the non-technical staff and to reassess and rationalise the staff 

.strength of all R&D Laboratories/Establishments accordingly. 
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REPLY OF GOVERNMENT 

The technical and scientific work is somewhat unique in as much 
as not only is the work of one establishment ditIerent from that of 
the ot.her, but the various disciplines followed or the projects or 
programmes taken up in one establishment are ditIerent from one 
another. It is, therefore, noi easy to lay down set norms for the 
technical and scientific statIo However, the Institute of Work Study 
of the Research and Development Organisation has been asked to 
make an assessment 

Regarding the fixation of norms of work, particularly for the 
non-technical staff, the matter was examined, as an example in 
some detail in the case of LRDE, which was one of the laboratories 
examined by the Estimates Committee. It was found that some 
norms of work exist and are applied to several categories of non-
technical staff, particularly the administrative staff, based on cri-
teria evolved by om Division or SIU. This is also the case for the 
non-technical staff, even for categories other than purely adminis., 
1rative. The administrative categories for whom norms exist are 
Clerks, Head Clerks, Stenographers, Steno-typists, Cashiers, Asstt. 
Cashiers, Peons etc. Other non-administrative categories among 
the technical staff are Store-keepers, Storemen, Gardeners, Gate-
keepers, Fire Fighting Staff, Gestetner Operator, Photographers, M'I 
Drivers, Medical Staff, Security Staff etc. 

To implement the recommenda1ion of the Estimates Committee, 
R&D Organisation will act in consultation with 1he CSIR and the 
Atomic Energy Establishment etc. 

Ministry of Defence O.M. No. 15121 (66) ID (R&D) dated 12th 
September, 1966.] 

Recommendation (Serial No. 11, Paragraph No. 37) 
With a view to avoid delays a.n.d also in the interest of the smooth 

and efficient functioning of the LaboratOries, the Committee recom-
mend that the desirabUity of raising the powers of Directors Grade 
I oj t~e Defence R&D Labs./E8t8. to bring them at par with those 
of thetr counterparts in the CSIR may be examined by Government. 

REPLY OF GOVERNMENT 

Gove-rnme-nt have delegated additional powers to the Heads of 
R&D EstablishmentsjLaboratories, 'Vide Enclosure 'A'. 

[Min. of Def. O.M. No. 15121166IIII(R&D) dated 2:Jrd Ncwember 
1966.] " 



To 

Sir, 

ENCLOSURE 'A' 
N. 93916/RD-26/11088/D (R&D) 

G6vernment of India, 
. Ministry of Defence, 

New Delhi, the 31st October, 1966. 

The Scientific Adviser to the Minister of Defence and Diree .. 
tor General, Defence Research & Development New Delhi. 

SUBJECT: -FINANCIAL POWERS OF HEADS OF EST ABo. 
LISHMENTS/LABORATORIES. 

I am directed to convey the san.ction of the President to the 
delegation of further powers as listed in the Annexure 'B' to this 
letter to the heads of Establishments mentioned in the Annexure 
'A'. 

2. This Ministry's letter No. 93916/RD-26/1504/D (R & D) dated 
15.2.66 is hereby cancelled. 

3. This issues with the concurrence of Ministry of Finance 
(Defence) vide U.o. No. 5923jProj.-lI dated 26th October, 1966. 

Copy to:-

Yours faithfully, 
Under Secretary to the Government of India, 

- Sci/- M. R. SHARMA, 

The Controller General of Defence Accounts, New Delhi; the 
Director of Audit, Defence ServiCes, New Delhi; the Controllers cf 
Defence Accounts, Central Command, Western Command and South-
ern Command; the Controller of Defence Accounts, (Navy) Bom-
bay; the Controller of Defence Accounts (Air Force), Dehra Dun; 
the Controller of Defence Accounts (Fys). Calcutta; the Controller of 
Defence Accounts, Patna; ~he Senior Deputy Directors of Audit, 
Defence Services. Calcutta and Poona; the Deputy Director of Audit, 
Defence Services Western Command, Meerut, the Assistant Audit 
Officer, Defence Services, Bangalore, Secunderabad and Kirkee; the 
Assistant Director of Audit, Defence Services, Dehra Dun and DeDA 
(AF). New Delhi. 

DFA(Proj); DFA (AF); DFA(Navy)j CC (R & D)-mD-
26' -UO copies. 
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Copies signed in ink sent to all .the Controllers of Defence Ac-
counts. 

Annexure 'A' to Min. of D<!f. lcuer No. 939X6/RD-26/1I088/D (R&D) 
dated 31st Oct., 1,,6. 

Establishment/Laboratory. 

J. Defence Metallurgical Research Laboratory 
2. Defence Research & Di!velopment L'lboratory 
3. Terminal Ballistics Research Laboratory . 
4. Instrument Research & Development Estt. 
5. Explosives Research & Development Laboratory 
6. Armament Research & Development Establishment 
7. Electronics and Radar Development Establishment 
8. Solid State Physics Laboratory 
9. Defence Electronics Research Laboratory 

10. Himalyan Radio Propagation Unit . 
J I. Research & Development Establishment (Engineers) 
12. Gas Turbine Research Establishment 
13. Aeronautical D--=vcloJ1m~nt Establishment 
J4. Vehicle Research & Development Establishment 
15. Defence Science Laboratory . 
16. Institute of Nuclear Medicine & Allied Sciences 
17. Defen:::e Institute of Physiology & Allied Sciences 
18. Indian Naval Physical Laboratory . 
19. Naval Chemical & Mctallurgical Laboratory 
20. Defence Research Laboratory (Materials), 
21. Defence L'lboratory 
22.. Defencc Food Research L'lboratory 

Hyderabad 
Hyderabad 
Chandigarh 
Debra-DWl 
Poona 
Poona 
Bangalore 
Delhi 
Hyderabad 
Mussoorie 
Dighi, Poon .. 
Bangalore 
Bangalore " 
Ahmednagar 
Delhi 
Delhi 
Madras 
Cochin 
Bombay 
Kanpur 
Jodhpur 
Mysore 

Annexure 'B' (0 Ministry of Defence letter No. 91916/RD-a6/no88/D 
(R & D), dated 31st Oct: 1966. 

81. 
No. 

Nature of Power Extent 

I Advances 
Fund, 
Funj 

- Funu. 

from GP Full inclu-
TOFWP ding final 

and lOOP withdrawal 

Conditions, if any 

Subject to conditions pres-
cribed fro:n tim: to 
tim'! in 0 w~rnm!nt. 
orders. 

--------------------" 



.S1. 
No . 

Nature of power 

... 
Extent 

.2 Advance of TA for 
journeys on tempor-
porary duty. 

Full 

3 To . make appoint- Class III 
ments. and IV 

4 Grant of casual leave 
to employees for 
participation in 
sporting events. 

S Charge in home town 

6 Direct purchase of" 
stores. 

7 Development Projects 
sanctioning of 

Full 

. Full 

Upto'Rs. 
20,000.00 

(i) Upto Rs. 
10,000'00 
for study 
projects. 

eii) U pto Rs. 
~O,()()()"OO . 
for Panel 
approved 
projects. 

Conditions, if any 

• Subject 
down 
r96I'-

to conditions laid 
in AI 199 of 

Subject to observance of 
general orders. 

Subject to conditions pres-
cribed in Wnistry of 
Defence Memo. No . 
.27(37)/S3!19IS!L!D (Appts.) 
dated 23-7-54 as 
amended. 

In respect of non-gazetted I 
Industrial Establishments 
and subject to conditions 
as may be prescribed 
by the Gove. from time 
to time. 

(i) the limit is in respect 
. of each item or 

number of similar 
items purchased at 
one time; 

(ii) in respect of Rate! 
Running contracts 
the limit is Rs. 
400.00 in each 
case and Rs. 4,000 
in aggregate in 
year: 

(iii) observance of general 
conditions prescri-
bed. 

These powers will not apply 
to purchase of stationery 
office contingencies etc. 

These powers will also be 
operative for placement 
of development orders! 
contracts on· trade/Public 
Sector Undertakings etc. 
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S. 
No. Nature of Power 

8 Local purchase of 
books of Indian 
origin. 

Extent 

Full powers 
subject to 
cost of 
each book' 

Conditions if any 

Subject to availability of 
fundc; within the sanctioned 
allocation. 

not exceed-
ing Rs. 100' ,?O 

9 Fixation of higher, Upto 3 
initial pay on first advance in-
appointment to class creaments' 
III posts. 

10 Grant of special pay Full 
to Gestetner Machine 
Operators. 

I I Grant of special pay to Full' 
Cashiers. 

Subject to recommendations· 
of the Selection Committee 
in respect of posts. 

Subject to conditions pres-
cribed in Ministry of' 
Defence letter No. 2(4)/62/ 
8643/D (Civ-I) dated 
21-9-62 as 'amended. 

Subject to conditions pres-
cribed in Ministry of' 
Defence O.M. No. 2(32)/ 
6I/IIOI3!D (Civ-I) dated~ 
23-10-63. 

RecommendatieD (Serial No. 12, Paragraph No, 38) 

The Committee cannot weT-emphasise the importance of well-
designed training scheme for a laborarory which is engaged ~''t the 
research and development of defence metallurgy. They suggest 
that closer coordination should be maintained with the training 
schemes of National Metallurgical Laboratory, Atomic Energy Estab-
li8hmen~ and other private and public sector undertakings, with a. 
view to take full advantage of their experience in the same field. 
The Committee also recomme11.d that as far as possible some of the 
scientists and technologists of the Laboratory should also be senti, to 
Ordnance or other allied factories in the, country for short period.~ 
in order to familiarise themselves with the manUfacturing problems. 

REPLY OF GOVERNMENT 

Noted. 
" 

Advantage has been taken of suitable courses offered by Atomic' 
~n~rgy Establishment and National Metallurgical Laboratory in a 
limited manner. Instructions have been issued to take full advan-
tage of eXisting training facilities for OUr metallurgists wherever-

.... ' 
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-they are available in the country. It has also been Aecided to set 
up R&D cells in selected Ordnance Factories. Metallurgists of DMRL 
will also be includ.ed in the cells and will get an opportunity to. 
familiarise themselves with manufacturing problems. 

[Mini.rtry of Defence U.O. No. 15/19 (66) /D (R&D) dated 15-11-1966.] 

~c:omm.endatioD (Serial No. 13, Paragraph No. 39) 

The Committee are surprised to note that residential accommoda-
tion h!l$ not so far been provided to any member of the staff of 
the Defence Laboratories at Hyderabad although these are Zocated at 
,-a distance of 7-8 miles from the city and the intervening area is not 
4lso inhabited. During their visit to Hyderabad in October, 1965 
the Defence Sub-Committee of the Estimates Committee noticed 
tMt there were no 'fYI'ope1' transport arrangements for the convey-
ance of the staff from and to the city. The Committee realise that 
,due to financial stringency at present, it may noC be possible and 
.adt,isable to undertake a program1¥ of constructing residential 
'quarters. Nevertheless they consider that for efficiency of work 
"teps should be taken by the Organistlltion. to arrange a proper b1LB 
~ervice preferably with the help of the State Government or with 
t1u! local transport authorities so that tA1u! staff working in the three 
'laboratories, namely, Defence Metallurgical Research Laboratory, 
Defe'ltce Research and Development Laboratory and Defence Elec-
tronics Research Laboratory is not put to any inconvenience. The 
'Committee hope tMt an early action will be taken in the matter. 

REPLY OF GOVERNMENT 

In the case of DMRL, the proposal for provision of residential 
accommodation to the extent of 40 per cent of requirements for 
scientific staff was sanctioned in February, 1965, hut later; due to 
the financial stringency, it was decided in December 1965 to defer 
it. r"" 1~·!~:Y':·"'~i 

[Ministry of Defence O.M. No. 15/21 (66) /D (R&D) dated 27th 
A ugustJ 1966]. 

fuRTHER INFORMATION CALLED FOR BY THE COMMITTEI!: 

Please state whether any steps have been taken by the Organi-
sation to arrange a proper bus service so that staff working in. the 
three laboratories DMRL, DRDL&DLRL is not put to any incon1:)e-
'niencc. 

[Lok Sabha Secretariat O.M. No. 5/5 (1) 66-CII dated 16th Decem~ 
..ber, 1966.} 
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Local transport authorities have already made arrangementa to, 
provide bu::; Services for conveyance of employees of, DL'RL, DRD~ 
and DMHL. Since it is not ,adequate a proposal for the provision of 
one bus each for DRDL and DLRL has been received and is under 
t'xamma tioD. 

[Ministry of Defence O.M. No. Admi";/RJ).3()19105111!1~D 
(R&D), dated '3.1;67.] 

ReCODUnendation (Serial No. 14, Paragraph No. 41) 

The COHl,mittee fin.d that although the decision to shift the Labo-
ratory from Ishapo're to Hyderabad was taken as early 48' '"' Fe'&rua 

ary, 1963, not much advance pla'ltning had been done in the matter 
of provision oJ permanent accommodation tor thbLaborat'o'l1l. Thl'!/ 
feel unhappy that gujJicient vigour has not been shown.. in deaIm, 
with this problem, 'J'he Committee recommend tfmt 'tl'lJef'y effort 
.;)wuld at least now be made to complete th~ building,to7' the Labo-
1'atory as early as possible as the dela'g& in such cans int'aric&1I1y 
increase the estimated cost oj the project an4 adve'l',ely aIf~ct the 
.rat-put of research work of the Laboratory. 

REPLY OF GOVERNMENT 

A regular project costing Rs. 188.80 lakhs was approved in Janu-
ary 1964. AdminIstrative Approval was also issued in February 
1965. However, as a sequel of Pakistan emergency and pressing 
; rive for economy, Govt. have decirled tG undertalre(1GDskuction ima 

mediately of only technical blocks and workshops at the cost of 
Rs. 103.245 lakhs and deffered the construction of the rest of the 
project to a later date. Action for Phase I is in hand. 

[Milmstry oj Defence O.M. No. 15:1221 (66)iD (R&D) d«ed 11.1O..66.J 

FuRTHER INFORMATION CALLED FOR BY THE 'C0'MJ.tl'1"l'E£ 

Please intimate as t~ when .th.e PMSe-U ,of the C1)Mtr~ion. "I 
Buildings for the Laboratory is likely to be taken up .. Pending.itt 
completion what arrangements have been made for the provision of 
adequate accommodation? 
[Lok: SabTw SecretariCi't 'O.M. No. 5/50)66-EC' 11 ifa1ed '!jS Feb., 87] 

li'uaTHER Jib~PLYOF .GOVERNMENT 

111eresitiual items ,01 'Wcmkre}ating to tAd.mi.n. and LaborawJ:Y 
Block, residential accommodation and allied amenity -hMUdings 
which together with connected services are estimated to cost 



approximately Ra •• -11 lakbs, has been taken u.p for sanction in 
June 1967 so as to ensure that these buildings are completed along 
side or shortly after PhaJe'-J Works, lluthol'ised at a cost o.f Rs. 88' 25 
lakhs, get ready. 

Penainc coMpletion of Admin. end Laboratory Block which is th-e 
only functional accommodation relegated to Phase-II, the Establish-
ment would continue to make use of existing improvised aCcom-
~ for 'dM puqMIIe iil Alu1aed/)(ohd MaDzils. 
[Min. at Def_ O.M. No. Admin (RD-30) /0106/66/295S/D (R"D), Ated 
29-3-1967] . 

&econunendation (Serial No. 15, Parap-aph No. 43) 

ftt ~ .. e Mt COR"inced by the reasons advanced Jor 
t~ *1'tfaU in czp~H. They are concerned over such short-
.1««1. 'I'M CetMtitlft 1ftl that st6CR. shortfalls at the end of t~ 
.., ... Mt ~ tiHU, .. nu:h SAortjQUS in expeRditure win mean 
rIItfottt1.all .. tIew.Io~ .,.. reH«7'Ch. work also. They trust that. 
tM :LaboraftJlry 'W\'JIIIW be 'r'I101'e C!&f'ej~l ,in. jtLtu.re in preparitng it.~ 

~, ~ .. .".. ift « ralUtic tua". Havi'RIJ btUlgeted for a certain 
ltMOum • WbeN.torll ~ ",~r. t1utt the funds are fully utilia-
ed in a planned and eCDnom4c UNlt/. 

REPLY OF GOVERNMENT 

Noted. 

[M~ ofDefettee, O.M. No.. 15/2.1 (66) ID(R&D) dated 27th 
AUfUBt, li6&]. 

Bec01Dl'neilctatioD (Serial No. 16, Parap-aph No. tS) 

The CotttmURe 4pp1'eci4te the ditJit;:ultie8e7lCou7ttered by the 
Defence R&D ()ttgMisction rega.rding the release of foreign e3:ch.a.nge. 
Theil leel that the present procedure fOT allocation and sanction of 
foreign exe'hange ror procurement oj equipment 4",d stores etc. lfItI 
the Defence 'B6l) BrltaWishmefftu/LabOiratorws N c14mbeTSQ4M and 
time consuming and needs to be simplified. The Committee recom-
mt.nd lh4t the 1na.tter may be exumtned by Goveornmettt at tm ~ly 
dale. 

REPLY OF GOVEIINMENT 

'fb.. Ce~~ vt .. 8ft IlMOd. TM prooedul!e for alIocatiAm 
and sanction of foreign exchange has been streamlined to ensure the 
elimination of avoidable delay in sanctioning foreign exchange. 

tMiRoistry oJ Defence '0.0. No. 151211es,ID (R&I», d4ted 31st Owto~ 
bet, 1988.] 
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Recommendatie. (Serial No. 17, ~apIl Me .• ) 
Th. Committee note that the qw~.t;o.n e.j i~~~~ COl- ~nt

i1'lg in lOme form is tdready engGgi"'l1 the att«Nicm .-j ~M &&.P 
Orga ... *tion.. They 1'eCommeMd that .tepe ~. ~ tcalcen. ta s@e 
COI't accounting a 'l'€cility so a.t to eMble the JUcD O.~i.on to 
czet'Ci~ efjemve control over the opendioul qpe.... of tJ&e 
IAboratories / Estab Ushments. 

REPLY OF GOVERNMENT 

Cost accounting of some projects is being triad Qut. Further 
nece!Bary action will be taken Oll the experience aau.1 m. the c;aae 
of these projects. . 

[Ministry of Defence O.M. No. 15121 (66) ID(R&D) , doted S'i"ta 
August, 1966] 

Recolnmeadation (Serial No. 18, P~a,raph No. 55) 
It appears that the target dates ~d jor oom.pleCiQ1L .f au, pro-

jects are not generally adhered to. While the Committee recogniBE. 
that C1rcumstances can arise in the case of R&D Pro;eetB, which. mut 
can f01' extension oJ time and/or for closure of a project, they COft-

sider that the targets in suc'" cafeS .hould b. fC'/l.;DIItJ ,1ft.,. :!Jropel' 
scmtiny of the progress so far made, and the scientific and technical 
data and the fncilities available at the Lar:or4tory. Tke purpose of 
laying th.e targets is lost when it is not adhered to. For pla"",ed 
det1elopment it is essential that targets are recllistie and eapcble of 
achievement. The Committee recommend that there shGtLtd be 
periodical assessment of the progres.; made particularly fCYr pro;ects 
which are in progress for more t1.tan three' years, and wh~ver 
necessary, target dates may be "e/ixE'd on the basis of the anesament 
of the progress and of the jaci.lities aucilcole OT lilcBty to be·,",", 
a1Jailable at the laboratory. 

R:mPL Y OF GOVliIBlftoUIIIT 

The Govenunent have already taken steps to implement the 
recommendation of the Committee tor periodical asseaament of .1;h!! 
progreS$ with a view to facilitate the achievement at tarsetJ, • Moreover, in order that the dates of completion an! maintained 
in respect of development projects, 'advanced truU'Ulgement tech· 
niques such as PERT (Programme Evaluation and!teview ".l'eck .. 
niq.ue) and CPM (Critical Path Method') are being applied t11 a 
limited way. With the experi~nce gained it is the iatentiOB to apply 
these techniques on a wilier scale, encompassing all major projeetw. 

[Minish'Y of Defence. a.M. No. 15/21 (66) ID (.R&D) dat~d 27th 
Al1gUSt,)966] 
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BeeOlDDleAdation (Serial No. 19, Paragraph No. 58) 

The Committe'8 41'e u.nhappy at the delay in purchasing and 
hr...JaUing the Powder Metallurgy Plant which. cmidently has resulted 
i'Pl the increased cost of the Plant. It is obvious that the acqu.isition 
oj S'Ueh a Plant for ct Laboratory which deals with defence ntetaU-
urgy teaS' 4 lmust' tram the beginning. Th{tt the Gout's DPp-roool to 
the p1'oposctl and the actual procurement oj the Plant should. have 
taken about five yeaTs is really surp,·ising. The Committee would 
urge that expeditious action should at least now be tak~tl 
tfJ pat in opuation. the. PZa'l'ft which has been lying idle for 
more than one and a httlt years So tha.t the acti'l1ities of the Labo-
Tatory are not further allowed to suffer due to the non-installation 
of ~he Plant. . 

REPLY OF GOVERNMENT 

Necessary steps are in hand. The Powder Metallurgy Plant is 
expecWd to be pot in operation by November 1'966 .. 

[Mini$try of Defence O.M. No. 15/21 (66) / (R&D) dated 27th August., 
1967], 

Kecommendation (Serial No. 20, Paragrapb No. 59) 

Since magnesium metal is vital for the p1'oduction of aircraft and 
armaments, the Committee hope that a close watch will be kept by 
the Defence Metallurgical Research Laboratory on the progress of 
the fJ'I'o;ect at the National Metallurgical Laboratory. 

REPLY OF G07ERNMENT 

Noted. 

!JIrfimstry of Defence O.M. No. 15/21 (66) / (R&D) dated 27t11 Augnst, 
1966]. 

Recommendation (Serial No. 21, Paragraph No. 60) 

. It tOilt be seen that due to non-avaHability of raw materials and 
lack of certain technotogicttl facilities either in the Laboratory Or 
elsewhere tn the country, the project relating to the development 
of Aluminium Alloy BaBe Plate had to be abandoned after nine yea7's 
and the ea:penditureincurred on this project was rendered infruc~ 
tuoa.. The Committee Teiret to note that this is one of the manu 
instances where a project had to be ultimately dropped due to non-
availability of facilities in the country as a whole and Defence 
Metallurgical Resea7'Ch. Laboratory, in particular. The Committee 
toould like the Government to examine if any oj these dropped pro-
jectr can be usefully re1,ived and carried to fr1tctificat~on, 



'"RlJPLY op GOVl!ll1lfl\;([EN'l' 
" 

The project that were dropped are:-

(a) Development of Aluminium Alloy Base Plate for ML 8" 
Mortar. 

(b) Development of Lead Tellurium wires of different di~(s 
1.0 give dif'ferent delays for standard delay switch. 

(c) Investigation to establish indigenous manufacture of 2OPr. 
Tungsten carbide cores. 

These projects were examined individually if any of these coutd· 
he usefuny revived. 

The 3" mortar is going out of service and it\) place is being taken 
by 81 nun mortar. There is, therefore, no requirement of the pro-
.iect on 3" Mortar Base Plate,. but in 'its place further work is pro-
posed to be undertaken on 81 mm mortar base plate in aluminium 
alloy. Forging facilities are now available at the Hindustan Air-
('raft Limited, Bangalore, which will be utilized: 

As regard'S (b) above, considerable experimentos were carried out 
with delay pieces made out of developed lead alhy wire, fitted in 
delay switches and subjected to trials. The delay switches gave 
unsatisfactory resulbs in delay timings. The schedule of operation 
for making the lead· alloy wire was also modified and further triaL .. 
carried out, but all the trials gave inconsistent results in delay 
timings making it unsafe for this type of switch to be used. It may 
be added that the.uK authorities have also come to the same con-
clusion independently, and the use of this typ~ of switch there has 
been banned. This project is, therefore, not being revived. 

The project at (c) above namely 'Investigation to establi"h 
indigenous manufacture of 20 pdr Tungsten carbide cores' was drop.-
ped due to non-availability of facilities at that time. This task will 
now be fulfilled by the Powder Metallurgy Plant at DMRL which 
will be working from November, 1966. 

Production of 20 Pdr cores has been cst:lhlished in the civil 
sector ahlo but the production capacity is low. 20 Pdr co~ manu-
factured at DMRL will augment the production and also aSl9ist the 
two plants in civil sector in removing their technical difficulties SO 
far as defence work is concerned. , 

[Ministry of Defence O.M. No. 15/21(66)/D(R&D) dated 27th 
.4ugust, 1966] 



ReeommendatM (Serial N •. 2Z, Paragraph No. 63) 

The Committee are comtraliMd. to obl.erve that this is yet an-
other instance of failure to instal the equipment immediately on 
receipt. That it took neatly three yea.n for the Defence Metallurgi-
cal Research Laboratory to put the Vacuum Induction Fu'/"llGCl! into 
opaoGiion i6recl'y su.rpriaing. This is obviousLy due to bad plan-
ning. In this coMut, the Committee cannot over-emphasi.e that 
delays in 8ueh cases put off production and also result in delay in 
speedy completion of the vmous' projects which erN dependen.t on 
the timely installation of the plant ~and equi~t. They 'r8com-
mend then not only energetic efforts should be made to ensure that 
such cases do not recur in future but that action should also be 
taker! to fix responsibility for the default. 

REPLY 01' GOVERNMENT . 
A Committee has been conatituted to look into the cau~es of the 

delay and fix responsibility. 
[Ministry of Defence U.o. No. 15!21166ID(RBrD), dtlted 3bt October, 
1966]. .. 

BeeollUllentl.tioD (Serial No. 23, Parapaph No. 64) 
The Committee are informed that the demcr.nd of the vario.us 

users for the permanent magnet. is beift.g met in fun btl the Labo-
ratory. T1tfy trust th4t since the.e magnet. crre "'e1"y mtal for the 
manufacture of anti-tank firing ,neehanism., c~erted effort. will 
COll.ttnue to be made by the Defe'n.ce MetaUurrieat Research Labons-
tory to eMUre that tMTe is no 3hortfatl in. thei7 production and the 
demand of users is met in developed metal1urg1, '"'6liabIe. 

REPLY OF GOVERNMENT 

The demand of the permanent magnets placed on Defence Metal· 
lurgical Research Laboratory is being met in full and there is nc: 
likelihood' of any shortfall. 

The Indian Telephone Industries and Bharat Electronics Limited 
have also been asked to state their requirement of permanent mag-
nets to enable DMRL to undertake the production of this additional 
requirement. 

[Mi7liltTy of Defence O.M. No. 15121 (66) ID (R&D) dated 27th 
AU~J 1966]. 

Reeommendation (Serial No. 24, Paragraph No. 66) 
The Committee need hardly stress that metallurgical research 

and dewZopment is the backbone of all defence induBtlries. With-
(lut (I well d.e1,eloped metallurgy. reliahle defence of a Cftttntry is 
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not possible. Considering t~e i'lUHieqt6aey .01 ~ tOT practicaL, 
imptemen.tation of metallurgICal processes m the country, the Com-
nuttee feeL that pilot plant facilities wilt hat1e to .be st;ength.ened 
at the Defeme Metallurgical Research Laboratory. Creation of ~h 
faciLities will also help in mass production of toeapom cm«i eqtap-
ment8 itt the Ordnance Factories. It will .be regrettable Vi the Ide_ 
equipment is not made available to the Laboratory for lack of foreign 
exchange. The Committee, therefore, urge tha.t Got1e'l"nment .hould 
give serious consideration to this aspect and allocate foreign ex-
change to the Defence Research am! Development Organisation for 
this purpose. In this context, the Committee also recommend that 
,he facilities that are avnilabte ml present m the country 1RCIy be 
{looled together and a begi:nm-ng maybe made immett~ . jor 
production of selected metal'S and a.lloys on 11 pilot plant~. TM.i/ 
hope that e'Dery effort wilt be made in. the din!etion.. 

REPLY OF GoVERNMENT 

Noted. 

In sptteof acute foreign eschaage shortage in the last few yeara, 
DMRL has been given Rs. 54.3 lakhs in foreign exchange in the list 
:3 years to build up its research facUities. 

Apart from the Pilot plant for magnets which is in operation FO-
ducing alnico permanent magnets, the powder metallurgy plant, 
$cheduled to go in opention in November 1986. wiH'tIDdeI1ake pilot 
piantpreduction of 20 pd!. tUQjSten carbide cores. Also the expert· 
raeDtal production .of copper crusher gauges required for recording 
p"eaSW'eS in guns is being expanded to pilot plant production. 

I 

'1'he Advisory Committee of DMRL has representatives frarll 
csm {National Metallurgical Laboratory), Atomic Energy lstab",:: 
lisAment, civil industry and Indian Institute of Technology. Maxi-
mum advantage is taken of pooling of the resources available at the 
DMRL, NML, AEE and lIT. Further a 'G~ together' was organis-
ed by the CSIR in December 1965 which was attended by a large 
n~ber of delegates from the CSIR, Defence Department, the Ato-
lUIC Energy Establishment, other Govt. departments and the priWl1e 
industries. The working group of the 'Get together' on metallurgy 
have recommended tbe pilot plant prodUction nfselee'l:ed metals m.d 
alloys by the Atomic Energy Establishment and the National Metal-
ltu"icalLaboratory where facilities for 'such production exist. 

rMin.i1trJl Of Defence O.M. No. 15121 (68)!D(ft&D) __ d 12.9.68]. 
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&ecOinratendetioil (Setial No. 26~ Plll'Agl'aph No. (9) 

The CQmmittee feel that Sta.-nciardisa.tion is very essential to)' 
achi~·l.lhlg 8elf-suffi~ in various metaZli-c materials requl'red10r 
defence PUrpoltesoud llope that tJuJ question of standardisation may 
be 'kIkel't 'Up ..oith tlw India'l't Standards .Institute at an early dat~. 
TheO:;mmittee sUo <e:rpectthat t1~e work of evaluation of the quathy 
of metals and ~lo!f8 would be expedited. 

REPLY OF' GOVERNMENT 

There ·are 25 Spedahsts Committees in the Indian Standards 
Institu'tiondealing . 'With m~tals,on which the Department of De-
fence Prt:fdUction ·is represented. :rlUa 'el'lSUres that the Indian Stan-
dards stipulated for common-user materials do. have regard to the 
De.fence. requirements. 

There is also a Material StandardIsation Sub-Committee under 
the Standardisation Committee of the Ministry of .,Defence ·f01· the 
purpose of reviewing the existing range of materials in use lly the 
three services DGOF and other 'consumers irt 'the Miniatry of 
Defence. . 

[MinistTy oj Defence O.M. No. 15/21 (66) ID (R&D) dated 27ttt 
A'tlgttst,lt66}. 

~eJrd8tibn(SMiiallih. 27, Paragraph No. 71) 

The Committee aTe aware that development of the indigenous 
manufactttre of raw materials and compone1l.ts now importe-cifrom 
abroad is not an easy task. They, however, would like to sttess the. 
urgency o!seU-s'Ufficiency in such .strategic articles and believe that 
with a determined phased .programme much progress cou!d1tl1ve 
been made dU7'ing 'all these years. The Committee hope that even 
nQW ·a deteMJ1.ined attempt witl be made to produce 'these a(fides 
indige~usLy em a phased .programme. 

N~ted. 
I 

2.~· DMRL hal alread.ymad~ some <:ontl'i·bution in the fteldol .un-
port (Sub9titution: ...... 

(a) Development and pilot plant manu'iaC'ture of perman~nt 
magnets t4eqUtired ftlr Defence llse;theae were .also sup-
plied to TTl, BEL, EME, Railway and P&T workshops. 
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'(b)Dev~Hopment and production of copper crusher gauges 

required for measuring pressures in guns. 

(c) Development of Barbed Tape for DefE!hce use . 

.:3. Work is in progress in the following fields:-

(i) Partial substitution of Molybdenum in shell steel will cut 
down imports of Ferro-molybdenum. 

(ii) ·Frigate Steel: DMRL is helping to solve the problem of 
indigenous production of steel plates in consultation 
with HSL for Leander Frigates being built in Mazagon 
Dock, Bombay. 

(iii> Development work on Nimonic Alloys for Turbine blades. 

(iv) Development of aluminium base bearing metal for con-
servation of copper and copper base alloys. 

(v) Preparation of Berryllium copper master alloys now im-
ported from abroad. . 

4. The Estimates Committees observations have been passed on 
11:0 DMRL for necessary action. 

[Ministry of Defence O.M. No. 15 (22) ID (R&D), dated 11-10-1966.] 

Recommendation (Serial No. 28, Paragraph No. 73) 

The Committee cannot over emphasise the importance of main-
taining close collaboration between the Defence Metallurgical Re-
·search l~aboratory and the National Metallurgical Laboratory, the 
Indian Institutes of Technotogy and Atomic IEnergy Establishment 
·and suggest that energetic steps may be taken to enlarge the scope 
of this collaboration. 

REPLY OF GOVERNMENT 

Close collaborartion is being maintained between the DMRL, 
NML and lIT and the AEE. To assist close collaboration the Dir 
NML, Dir (Met Group) AEE and Dir lIT Madr~s are members 01 
the DMRL AdVisory Committee, and all major problems are dis-
cussed in the DMRL Advisory Committee meetings also. 

[Ministry of Defence u.o. No. 15/21 (66) ID (R&D) dated 
15-11~ 1966.] 

Beconunendation (Serial No. 29, Paragtraph No. 75) 

With a vi.ew to keep pace with the latestl techniques 'in produc ... 
tion and particuZarty metallurgical requirements of defence, the 
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~ Committee recomrn€nd t1Ult early steps should be taken to organise-
!l Technical Information CelL at tile Defence Metallurgical Research 
Laburatory. In this connection they also suggest that the desir-
ability of having a common technical Library for all the thtee Labo-
rat.ories l.ocated at Hyderabad may also be examined by the Gov-
€Tllment. 

REPLY OF GoVERNMENT 

A Technical Information Cell bas already been formed at the 
DMRL. 

The creation of a Central Library, which will contain general 
reference books, storage of micro films, such publications as are of 
interest to each of the three establishments is also being planned. 
for the three laboratories in Hyderabad. 

The specialized technical books/journals pertaining exclusively 
to the subject dealt by the laboratory will however be kept indivi-
dually by each laboratory. I 

[Ministry of Defence O.M. No. 15121 (66) ID (R&D) dated 27th 
August, 1966]. 

Recommendation (Serial No. 31, Paragraph No. 81) 

The Committee appreciate the ClJttempts which have now been 
made by the R&D Organisation to augment indigenous production 
of stores and equipment. They, however, feel, that with a view to 
reduce dependence on imports and save scarce foreign exchangeJ 

greater effort is needed to establish expeditiously indigenous pro-
duction of stores and equipment particularly required by the De-
fence Metallurgical Research Laboratory. The Committee suggest 
that G01)ernment may conduct a survey of the existing capacity for 
manufacture of the metallurgical equipment in the country 80 that 
machinery, equipment and spare parts which can be indigenously 
produced, may not be imported. 

REPLY OF GOVERNMENT 

The Ministry of Supply and Technical Development have been 
requested to take necessary action to carry out a survey of the· 
manufacturing capacity for the metallurgical equipment In the-
country. Whenever small quantities are required, We have them 
produced on a pilot plant 8csle. This is being increasingly done. 

(M. of D. u.o. No. 15121186ID (R&D), dated 31st October, 1986]. 
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RECOMMENDAtION'S WHICH THE COMMITTEE DO NOT 
OESIRE TO PURSUE IN VIEW OF THE GOVERNMENT'S REPLY .. 

Recommendation (Serial No. 25, Paragraph No. 68) 

The Committee regret to n:ete that although the devet~ent -01 
bar'bed tape was perfected by the Defence Metallurgical Research 
Laboratory, no patent has been taken for the item. This has ob· 
viously depri1)ed the Government from claiming any royalty there· 
on from the private firms who have now undertaken the mass 
production of the tape. The Committee suggest that the matter may 
be reconsidered by the Government. 

REPLy 011' GOVERNMENT 

R&D Organisation had clarified in their written reply to Q. No. 28 
of the Elltimates Committee that none of the aspects of taking out 
a patent for an invention had been fulfilled in the cas~ of the barbed 
tape and that therefore the question of taking out a patent did not 
arise. 

As R&D Organisation does not claim to have done any new or 
original development work in this case, no action can be taken to 
obtaifl a patent. 

Instructions have been issued to all R&D Establishments to secure 
patent rights both on national and international scale, whenever 
new processes/techniques are developed and to claim royalties, 
wherever possible. 

[M. of D. 1.1..0. No. 151211661D (R&D), dated 31st October 1966]. 

Recommemtation (Serial No. 30, Paragraph No. 77) 
In t1te Committee's view, the present system, of purchase through 

the Director General of Supplies and Disposal has been causing dea 

lay. They feel tht'Lt the nature of delays as well as their rea80na 
need careful examination by Government at the earliest. In ordeT 
to expedite the procurement of equipment and stores for 1,arioU8 
R&D Laboratories/Establishments the Committee recommend that 
a. Sto.res Purchase Committee may be set up in the R&D Organisa-
tlon m consultation with Ministry CYf Supply and Technical Deve-
lopmP.n·t 'With adequate powers to clear indents costing upto 
Rs. 5~,OOO per item. They feel that this would go a long way in 
red1lcmg del.a1ls as well as lack of co-ordination among various 
aut110rities concerned. 
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REPLY' 01' GovJmD.n:NT 

Noted. , 
Th~ Department of Supply and Technical Development and 

Ministry of Supply, Technical DevelOpnlEmt and Material Planning 
have already taken a number of steps to speed up indents received 
from the Defence Ministry. 

The indents received from the Defence Ministry are classified 
.according to the nature and urgency of the demands and procure-
ment action on them is expected to betaken with necessary speed 
and Vigilance. DGS&D has an exclusive Director of Progress (De--
fence) to attend to pre and post contract functions relating to in-
dents received from Defence. Besides" Ministry of Defence have a 
Liaison Cell located in DGS&D to ~ep a watch on the indents 
placed by Defence Service Indentors. The progress of supplies of 
all critical items of Defence are watched by a Defence Coordina-
tion Committee which meets ,at periodical intervals for this purpose. 

A Study Team has examined the Organisation, structure, methods 
of work and procedures of the Directorate General of Supplies and 
Disposals, particularly with a view to locating the points at which 
delays occur, where the bottlenecks exist and where administrative 
failures are possible, and they have suggested in their Report a num-
ber of measures for improvement. Most of the recommendations of 
the Study Team have already been accepted and implemented. Im-
provement may therefore be expected in the working of the DGS&D 
particularly from the angle of coverage of indents and early supply 
of $tores. 

The Ministry of Supply, Technical Development and Material 
Planning have also agreed to the setting up of a Stores Purchase 
Committee for R&D Organisation for purchase up to Rs. 20,000. The 
new arrangement will be tried out for 2-3 years, after which the 
position will be reviewed. 

[MinmtTY of Defence O.M. No. 15\21 (66) ID (R&D), dated 12th 
SeptembeT1 1966]. 

:NEW DELHI; P. VENKATASUBBAIAH, 
, Chairman, 

DecembeT 26, 1967. Estimates Committee. 
Pausa 5, 1s89(Sa~ 

GMGTPND-LS 1-2838(Aii)LS-3-1-68-IJ3S. 



APPENDIX 

Analysis of the action taken by Government. on the recommendations 
contained in ths 94th RepO'l't 0/ the Estimates Committee (Third !ok Sabha) 

I. Total number of recommendations 

2. Recommendations accepted by Government Nos. 
I-~) 26-29 and 31 . 

Number 
Percentage to the total 

3. Recommendations ·which the Committee do not 
want to pursue in view of Government', repUes. 
Nos. 2S and 30 

Number 

Percentqe to the total 

29 

29 

94% 

2 

6% 
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